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The Feasibility Report has been consi
dered and it has been decidcd to undertake 
the preparation of a Detailed Project Report 
for the expansion of the Bhilai Steel P'ant 
on the basis of optimum utilisation of 
available hot metil, and the Cential fcngi 
neering and Design Bureau (of HSL) have 
been advised to take up the work of prc 
paring the Detailed Project Report

Non-Payment of Wages in Coal Mines

568 SHRI D K PANDA Will 
the Minisitr of LABOUR AND RLH- 
B llirA llO N  (SHRAM AUR PUNAR
VAS MANTRI) be pleased to state

(a) whethei Government ue aw ire of 
serious discontent among workers m un i 
mines because of non payment of weekly 
wages, monthly safeties and other legal dues 
by the mine owners

(b) the mmcs of coal mines where 
serious compl lints of non piyment have 
been received and

(e) what step* Government have taken 
to compel these mine o\\ ncrs to pty wages 
etc m time ?

r i i r  MINISTF R Ol LABOUR AND 
RHiABU ITA1 ION (SHRAM AUR PUN 
ARV\S MANTRI) (SHRI R K KHADIL
KAR) (a) Yes

(b) The names of coal mines in respect 
of which complaints of non-payment have 
been received arc given below —

\\ a t  Beng J  Region

1 Manoharbahal Colliery

2 South Jayramdanga Colliery.

3 Nimcha Colliery

4 Victory (MJ) Group Colliery

5 Mithapur Colliery

6 Selected Samla Colherv

7 Radhamadhavpur Colliery

8 Ghusick Colliery

9 Musln Colliery

10 Victory (GI Group) Collery

11 Khas Jambad Colliery

12 Seai sole Colliery

13 Kalipahau Colheiy

14 New Ghusick Colheiy

Bihar Region :

1 Kedh Colheiy

2 Jharkhand Colliery

Binsdeopur Colliery

4 New Hintodih Colhtry

5 Bcmdih Colliery

6 Nudkhurkee Collieiy

7 Diamond Tisri Collieiy

8 South Jharia Colliery

9 North Kujama Colliery

10 Topsa Colliery

11 Toera Colliery and

12- New Standard I odna Collier;

(c) Appropuate action under
is being taken by the officers of Central 
Industrial Relations Machinery to secure 
payment of wage and other legal dues to the 
workers by the management

Bombay Customs House Agents Labour 
Pool Scheme

569 SHRI D K PANDA Will 
the Minister of IABOUR AND REHABI
LITATION (SHRAM AUR PUNARVAS 
MANTRI) be pleased to state




